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THE DEPUTY MINISTER IN 
THE MINISTRY OF LABOUR 
(SHRI DHARMAVIR): (a) and (b). 
The required .i,nformation is bemg 
collc;cted and will be laid on the 
Tab of the ~ 

." 

Naxalite activities in Bihar 

2888. SHRI N. E. HORO : Will 
the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether Central Government 
are aware of the activities of Naxa-
lites &oing on in Bihar; 

(b) if so, the details regarding 
the incidents that have t:,lken place 
during the last six months; 

(c) the number of persons includ-
ing police staff killed by the Naxa-
lites; and 

( d) the reaction of Central 
Government thereto? 

1 HE MINISTER OF ST ATE IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI NIHAR RANJAN 
LASKAR) : (a) Yes, Sir. 

(b) and (c). Information is beiug 
collected and will be laid on the 
Table of the House. 

(d) It is the responsibility of the 
State Government to ~ necessary 
action under the law against ~  

naxalites who are found to be indij_ll" 
ging in unlawful activities and to 
maip.tain law and order. 

Cash awards to Army Personnel 
awarded Sena Medals 

2889. SHRf K. MAYATHEWAR: 
Will the Minister of HOME AF-
FAlRS be pleased to state : 

(a) whether the Union Territory 
Administrations have aQy scheme on 
the lines of ~ scheme in the State 

Governments for giving cash awards 
to the army personnel belonging to 
their territory who have been 
awarded Sena Medals by the Presi-
dent on the Republic Day; 

tb) if so, what cash award is 
given by the Delhi Administration 
to the awardees of Sena Medals 
belonging to their territory and what 
is the procedure for claiming tbc 
same; and 

(c) if not, the reasons for not 
having such a scheme for Union 
Territories ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAlRS AND DEPAR1MENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : 
(a) to (c). Information is being 
co1lected and will be Jaid on the 
Table of the House. 
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Allotment of Land to SC/ST of 
Rajokari Village, Delhi 

2891. SHRI BHEEKHA BHAI : 
Will the Minister of H OME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
Scheduled Castes and Scheduled 
Tribes of village and Post Office 
Rajokari, Delh_i have not been 
allotted land of Gram Panchayat 
earmarked for allotment to Scheduled 
Castes and Scheduled Tribes ; if so, 
the reasons therefor ; 

(b) the total area of land ear-
marked for allotment to Scheduled 
Castes and Scheduled Tribes and 
the total number of Scheduled 
Castes ~  Scheduled Tribes to 
whom the land is to be allotted for 
construction of houses ; 

(c) the reasons for delay in 
allotment of land to Scheduled 
Castes and Scheduled Tribes and 

how much time it will take for 
alJotment of land to them ; and 

(d) the extent to which the Delhi 
Administration is going to give 
financial help for construction of 
houses to Scheduled Castes and 
Scheduled 1 ribes 7 

THE UNISTER OF STAlE lN 
1HE MINIS1RY OF HOME 
AFFAIRS (SHRl NIHAR RANJAN 
LASKAR): (a) It has been reported 
by the U.T. Administration of Delhi 
that no land ~  earmarked for 
allotment of house-sites to Scheduled 
Castes and Scheduled Tribes in 
village Rajokari and as such no 
proposal is underway to distribute 
land in t be village. 

(b) No allotment is proposed in 
the viJiage. 

(c) The U.T. Administration has 
stated that the gaon sabha of the 
village has not passed requisite 
resolution despite various instructions 
to this effect and that now, it has 
been conforrr:ed by the conct:rned 
pradhan that Scheduled Castes of 
the village have not come forward 
for allotment of land and as such 
is is not proposed to allot land in 
the viJlage. 

(d) The U. T. Administration 
has reported that the Panchayat 
Unit of the Development Depart-
ment is providing a grant@Rs. 250/-
per house-sites for the development 
of house-sites and there is a provi-
sion of Rs. 5.00 lakhs for this 
purpose during J 982-83. Besides, 
the Harijan Welfare Board is imple-
menting a Scheme wherein subsidy 
of Rs. 2000/- can be given to 
those Scheduled Caste persons who 
do not possess pacca house in the 
rural areas of Delhi. There is a 
provision of Rs .. 20.20 Jakhs during 
current financial year for this pur-
pose. Assistant Housing Commis-
sioner (Loans), Delhi Administration 
is also providing Joan for construe.. 
tion of houses. The total allocation 




